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Heard.Mf}K.P.Misra,learned Counsel for the applicant, The
grievance of the applicant is order of transfer dated 16th

June, 1990 from the office of the Executive Engineer Cagpital -
MaintenanCe Division No,II,Bhubaneswar te the Office of the
Accountant General{A.&E ) at Puri, The groundg that has bee
stated that the wife of the applicant is serving at Bhubane=
-swar and that he has not completed 3 years as Divisional
Accountant in the 0ffice where he now works, This matter
cégzaed»properly be considered by the Administration. If
the applicant felt aggrieved he can made a representatidp;
to the proper Authority, iy

It is submitted that a representation has already been
made on 23,6,90, sinCe a representation has been made we
are not inélined to admit. However, the representation may
be considered by the Depargmental Authoritya(Ab;rdxa"?,
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